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New Lelhi, the 21st Februxy,l995

Hon'ble dhri J.P. Sharma, Member( J) )
Hon'ble dwri L. T, Thiruvengadam, Menber( A}

br. Je.3. 3indhu,
s/o late shri N.3. 3inghu,
Senior Scientst,lairy Chemistry,
National Lairy Research Institute, _
By Advocate: Hhri S.K. Uubey
Vs,
l. Union of Irdia
‘through
Secretary,Ministry of Agriculture,
Krishi Bhawan,New Jelhi,
2. Indian Council of Agricultural Research
through
Uirector General,

Krishi Bhawan,
New l}elhi .

3. Chairman, Agricultural Scientist,
Recrui tment Board ,Krishi

Anushandhan Bhawan,Fusa,

Ne‘v‘v Mlelhio T Y ReSpOr}ﬂentS

3y Advocate: 3hri R.3. Ajyarwal

ORD ER (®RAL)

[ A e Rowr v v’

Hon'ble shri J.P. Sharma, Member{ J)

The learned‘ccunsel for the applicant makes
a statement at the bar that he mayéfpermit‘\&tc withdraw
this application with liberty to c!;allenge the selection
made in pursuance of the aforesaid Advertisanent No.3/93
for the poét of Head of the airy Chemistry Bivis ion,
NIRRT ,Karnal.
2. shri R.3.Aggarwal, who contested this abplication k

also filed the counter, has no objection.
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3. The application is allowed to be wi thdrawn
te the extent that ‘theapplicant may challenge in
selection which has taken place by virtue of that

avertisenent. No order as to cos ts,

p.d ocas

(PeT. THIRUVENGAZAM) (JeP. 3HARMA)
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